
                       SECTION XI                                         LISTED ON: 19.07.2016
       IN THE SUPREME COURT OF  INDIA       Court No.     4
        CIVIL APPELLATE  JURISDICTION               Item No.   12

PETITION FOR SPECIAL LEAVE TO APPEAL(CIVIL) NO.36996 OF 2012
WITH PRAYER FOR INTERIM RELIEF

SH. SAMR SINGH                                ...PETITIONERS

   VERSUS
STATE OF U.P & ORS.   ...RESPONDENTS

           OFFICE REPORT

  The   matter   above   mentioned   was   listed   before   the   Hon'ble   Court   on

15.02.2016, when the Court was pleased to pass the following order:­

   “List    the     matter in the third week of July 2016 on 
non­miscellaneous day.”

It   is   submitted   that   there   are   four   Respondents.   Respondent   No.   1   is

represented through Mr. Adarsh Upadhyay, Advocate and filed Counter Affidavit.

Respondent Nos. 2 to 4 are represented through Mr. Vinay Garg, Advocate and

filed Counter Affidavit. Both Counter Affidavits stands included in the SLP Paper

Books. Respondent No. 3 has been served through Trial Court but no Vakalatnama

and memo of appearance has been filed, so far.

It is further submitted that Counsel for the Petitioner has not filed Rejoinder

Affidavit, so far.

It   is   lastly   submitted   that   Counsel   for   the   partis   have   not   filed   any

additional documents, so far. 

Service of Show cause notice is complete. 

The matter above mentioned is listed before the Hon'ble Court with this

office report.

Dated this the 18th day of  July, 2016.

ASSISTANT REGISTRAR
Copy to:  

Mr. P.S Sudheer, Advocate
Mr. Adharsh Upadhaya, Advocate
Mr. Vinay Garg, Advocate  
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